
J ll C Sch l-7) t: Office-0651-2481449
Fax No. - 0651 -248|16From:

Vishwa Nath Shukla
Registrar (Adminisrration),
High Court of Jharkhand,
Ranchi.

To

File No. XXII(6)N J Nt /2025-26/Apptr.
Letter No. /Apptt.
Dated:

The Director,
National Judicial Academy,
Bhadbhada Road,suraj Nagar pO..
Bhopal - 462044 (M.p).

Sub.:-

National Judicial Academv. Bhopal.

Ref.: - Your Lordsh ip:\ Letler bearinp Ref: NJA/Di r/Ac Prop./2 02 5 -26/ 1890 dared 01.09 2025

My Lord,

with reference to the lefter on the subject noted above, I am directed to say that the couft has been
pleased to nominate the Judicial officers of the state of Jharkhand for attending the training progrzrmme .s
mentioned in the tabular chart of the Academic Year 2025-26 for the month ofJanuary 2026 in the following
manner:-

This is for your Lordship,s kind information and needful

Yours Sincerely,
Sd/- Vishwa Nath Shukla

tvt.mo xo. 56-l? lappa
R€gistrar (Ad tn tion)

Dated Ranchi the
Copy forwarded to the Director, Judicial Academy Jharkhand, Ranchi / the Member Secretary,

JHALSA, Ranchi / the C.pC., KCourt projecl, High Coun of Jharkhand. Ranchi for getting uploaded the lefter
on this court's website / the principar District & Sessions Judge, Deoghar, ramtan & Dartonganj / officers
concemed for information and needful with a direction to follow the "Joining Instruclions,, of NJA, which is
available on NJA website alongwith permission to attend rhe aforesaid NJA programme.
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Prog.

No.

Programmc
Date

Name of the Programmi Nature of
programme

Noninated Participants

P- l{82 24.01.2026

&

25.0t.2026

Scminar on Cybcr
Crimc 8nd Elcctronic
Evidence

National Regular

Additional Sessions Judge, I)eoghar.
Mr. Ajai Kumar Srivastava, Districl &
Additional Sessions Judgc, Jirmbra and
Mr. Prateek Chrturvedi, District &

1

l

i\l r. Anil Kumar No. 2, District &

tongonjAdditional Sessions Judgc. I)al

r (Administration)


